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who have given tins proposal. If not,
what is the reason fur allowing this
coat-pased plant again, when there
is another prant in Gujarat aireaay

ready for commissioning, out for
Want of coat is not being commis-
sioned?

SHRI N. K. P. SALVE; Sir, im.
ported coal, so far, was expensive
pecause of the import duty. Now that
the import duty has been lessened,
reduced very .subsatntially, should
they have to import coal (the import
of coal bieng wunder Q.G..L.)—they
can import and get it.

SHRI ASHOK MITRA; Mr. Chair-
man, Sir, coming from a State which
produces coal and worried about the
problem of unemployment among the
coal miners, I would like to know
from the hon' Minister whether he
has taken note of the fact that we
have a telescopic structure in regard
to haulage of coal; the longer the
distance the lowe. is the unit cost of
transportation. For example, coal
from Raniganj would cost higher to
be transported to Durgapur than it
would cost to transport it to Gujarat.
In view of this and in view also of
the fact that there lis a social cost in-
volved in having unemployed miners
in our society I would like to know
whether the Government would be
prepared to review the entire sys-
tem of import of coal for power
plants.

SHRI P. V. RANGAYYA NAIDU:
Mr. Chairman, Sir, I would like to
submit that this supplementary does
not arise out of the main question.

SHRI ASHOK MITRA: Why should
it not?

SHRI P. V. RANGAYYA NAIDU:
The question is about the Gujarat
projects which are based on lignite.

SHRI ASHOK MITRA: Coal-based
projects.

MR. CHAIRMAN: Dr.
Singh. (Interruptions)

Naunihai
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SHRI ASHOK MITRA; If the Min-
ister does not want to answer, let
nun say that he does not want to ans-
Wer; the has not prepared. But m-3
is very very relevant.

MR. CHAIRMAIN; This is a little
out of it. R

SHRI N. K. P. SALVE; Sir, there
iS no question oOx not  answer-
ing let him put a specific
question. We are ready to ans-
wer it not once but one hun-
dred times. We are ready to answer.
Please do not make imputations. I
refute the imputations completely.
(Interruptions) Let a relevant ques-
tion be asked. Put a specific question.
You give notice. 1 strongly protest,
Sir. {Interruptions)

MR. CHAIRMAN; 1 have already
called the next person, please. Dr.
Naunihai Singh.

DR. NAUNIHAL SINGH; I would
like to ask the hon. Minister whe-
ther the 16 per cent return on invest-
ment in the power sector available
to foreign firms is available to the
Indian firms also. If not, why not?
Secondly, would the State Electricity
Boards open Letters of Credit in fa-
vour of foreign parties to ensure
payments to them for the power sup-
plied? If so, to how many cases have
Letters of Credit been opened so far?

SHRI P. V. RANGAYYA NAIDU:
Sir, the 16 per cent return on invest-
ment is applicable only to the private
companies and not to the public sec-
tor projects.

fareafy ¥ faorsit 't win

*2926. Y. TR RTATAY :
w, foey waTTdw @t

T fagw uEr 9% q@ AP
w4 fis
(%) s g ax & fv Fedy
et ¥ faonfy &Y stae - b AAwe
1400 R ¥ ; :
tawr & me weq ¥o fadvE wa
FTIT TRV T |




31 Oral Answers

(@) ¥ 77 &1 == ¥ T fa=ey
B TE W O 1997 aAF 2500
AMEAE FE I ITH AT JARE R

(7) #m 7@ drawd e feeet A

st faga Ta qeaw g ¥
550 FITATE [ U A L

IFIT F

(T) TR SEATRT BT SATU AWTE,
5% A= 7 waifas T AT

(7 mAe Fo Tio
( ):r(E;) T30 THT 2
|

A
47 3
4%
32

(%) {7) feeeft & wiafes
fTsel T WIET F5T ATHR 31
fafaor afvz 2 feodt § o7 www
1600 RBATATE % HiPE a7 1997 TF
dFHT 2532 AMEARE F ST ar
HATAAT 2 ) 599.5 RAERE F
sfacsifm amar &0 waer ¥ aTa
semfed fage #1 wrar AEgE AW
350 AMEE T

() & {3) aw 2005 A% &
qATiE 9T AR KR OFT I
T 3 R ® q'r«:rmqa‘faﬁ-w
JorTT & f\?'E WEZT  AY5AT JIe
FIA FT FA, I wwmmu‘t

[ RAJYA SABHA |

to Questions 32

¥ BT Awg cIremye (TF few
THAT) F FA OeT A Sr @rid

g7 oW w1 AP W ¥ 1 98
wEarET greT #r wF  faerfe,

fafam o T T QR R
faazor & w7 faeArr T /7R qa
g, sueal/faaen = s wiag
forqd A=t 1 MoraaAr 5y fewiea A
IR F7H T TRT AT ¥ AT
77 AR oF fAATA anedr w0 FE-
I #we I9ET ' T F 097
oA A TR TIFA
farraror irrf FIFZ ATH TATEAT (T
Hre To o we) whemifig 7 A
et 2 ¢ T A R ST R
frgrfrsit Fv PFAAe fRU T B
o FEEr A owEETE T O
(Rl Fr AT :ra*
qwaAr Fogart R s ¥
foealt % TOR ST THTE arrq'"':
FTT TOTAY AT EALEAEEC R kRt
T ¥ fagw wgeft foma OrT
T & frmugedloer oTo FATN
AE Fgw AP T 37
FowE g free ¥oSdt AW TE
400 Fodte WA IATFI L ITITH
fEmr T oA e g

rf\ ¥

“LﬂIE

{ﬂ

= S, S

TERTOEN WET TiAE 47 A4
STAFRTEN &g Ag77 T4 AT a4
qT7 TOET FOA T ¥ {TT fIee
% frgr frroor w1 fRsfeer e A
frerfesr #Y & 1 freely & fags
faavor w=r fasee fyu oA F o

faeell oA Zron 9gA BT WEE
afaT 57 w7 2 0 FAEr 4 450

HoaTo F T/ wHraIem T9g7 (-
grsar 77 9 W owiorerys e
FIT FT TrCRsTAT &7 7L F 1 fEoer
¥ faga a=e Fwer & owa #g
OF TYEAT AAT TW TTE! IR
FAT WA F1 FGErERAT Y LECEY
var gy faefr B ouw fawelt A
T T3= F77 T ¥ gty gAma 7T
CIgE: cean i il el B B Ty
femm =r o g

DR. JINENDRA KUMAR JAIN:
Sir. the Minister's  answeris more
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disappointing than what I had pre-
sumed. [ say this because, according
to the answer while Delhi's power
need is 1600 MW-—this would go up
to 2532 MW-—the present producttoa
is only 350 MW as against the ins-
talled capacity of 599 MW. In view
of this, I would like to know from
the hon. Minister as to what is the
plan of the Government? Do they
have a plan to make Delhi self-suffi-
cient in terms of its power needs? If
they have a plan, within what time-
frame do they intend to achieve the
target so as to make Delhi self-suffi-
cient in terms of its power needs?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER (SHRI
P. V. RANGAYYA  NAIDU):
Sir, the following measures are beling
taken to meet the future require-
ments for power in Delhi.

A 400/450 MW  gas-based power
plant is  proposed to be  estab-
lished at Bawana, in the private sec-
tor. Offers received from private par.
ties have been evaluated by the CEA
and DESU lis taking action to select
a suitable offer. Then, 3x 34.07 MW
waste heat recovery units are also
under installation at the gas turbines.
D.ES.U. has been allowed 90 per
cent share in the Dadri Thermal Po-
wer Plant. Two wunits Of 210 MW
each are already on commercial pro-
duction. A 400 KV transmission ring
is being constructed to bring bulk
power from the central stations in
the Northern Region D.E.S.U. will
also benefit from the Central power
projects coming up in the Northern
Region, i.e. Chamera Hydro, Salal
Stage II, Dadri Thermal, Dadri Gas
Turbine and Unchahar.

"DR."JINENDRA KUMAR JAIN: Is

there a proposal 'from the Delhi
Gavernment to provide electricity
connections to all  jhuggis/jhonpris?

If there is a proposal, hag the Gov-
ernment of India agreed to such a
proposal?  What would be the addi-
tional burden of such a decision and
how does the Government propose to
make electricity available to  Delhi
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in ease this decision is implemented
during the peak hours?

SHRI P. V. RANGAYYA NAIDU:
Sir, the decision to supply power to
ihuggis /jhonpris is entirely of the
State Government and DESU. It is
not for the Government of India to
decide about this 1issue because, ba-
sically, distribution is entirely in the
hands of DESU, and no reference
has been made by the Delhi Govern-
ment in this regard. Naturally if all
the jhuggis jhopris are provided po-
wer connections, there will be an ex-
cess demand, and that can be calcu-
lated from the number of applica-
tions received and the total power
required. ...(Interruptions)...
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SHRI P.V. RANGAYYA NAIDU:
Sir, it is a fact that Delhi suffers
from shortage of power and, natural,
ly,-during summer months when the
demand increases, DESU has to re-
sort to certain load-shedding and also
restriction on power supply to agri-
culture, and I think it is inevitable
till such time we attain self-sufficien-
cy; As regards the proposal for an
Electricity Board, that is under
consideration and a decision will be
taken soon... (Interruptions)...
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SHRI P. V. RANGAYYA NAIDU:
Sir, we do not have a figure for
the its as such but. we have figures
about. transmission .. and . distribution
losses, which ate around 21.85 per-
cent in 1992-93.

MR. CHAIRMAN: Well, it can wait
now. The Question Hour is over.

WRITTEN ANSWERS TO QUES-
TIONS

Expansion and motiernisation of 7V
and Radio Network

*223. SHRI VIRENDRA KATA
RIA: Will the Minister of INFORM)-
ATIGNi AND BROADCASTING be
pleased to stater

(a) how much subsidy was being
given to the Ministry of information
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and Broadcasting for expanding and
modernising TV and radio network;

(b) whether it is also a fact that a
big chunk of subsidy has withdrawn
when a lot of work is required to be
done in this field; if so, the reasons
therefor; and

(¢) how this withdrawal has affect-
ed the expansion and modernisation
programme of the Ministry?

THE MINISTER OF STATE OP
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI K.
P. SINGH DEO): (a) No subsidy is
being given to the Ministry of Infor-
mation & Broadcasting for its Plan
schemes 'for expansion and moderni-
sation of TV and Radio Network.
However, an outlay of Rs. 113495
Crores for All India Radio and
Rs.  2300.00 Crores for Doordarshan
has been approved for the VIII Five
Year Plan. Against the total outlay of
Rs. 343495  Crores, a  budgetary
support of Rs. 23295 Crores is expec-
ted -to be provided by the Govern.
ment for funding the Plan schemes
of these media units.

(b) and (c) Whereas about 80 per
cent of the Plan outlay was met
through budgetary Support till  the
Seventh Plan only 20 per «cent of
the Plan outlay during the . Eighth
Plan would be mot from  this gourde.
For the rest, funds will have to be
found from extra budgetary sources.
In view of this the various Plan.
schemes of this Ministry, ‘including
those relating to  the  expansion and.
modernisation of the electronic media
are being repriorised.

Suspension of purchase of cotton by CCI

*227. SHRI DILIP SINGH JUDEV:-
Will the Minister of TEXTIES .................. be..
pleased to state :

(a) whether it is it fact that the
Cotton Corporation  of India (CCI)
has been. instritcted to suspend fur-
ther purchase of cotton North
India:



